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Notes of The
Registry

Order of The Tribunal

Ld. Counsel for the applicant submitted that
the order of this Tribunal has been complied
with by the respondents. Ld. Counsel for the
respondents also submitted that the similar
line. Accordingly, the C.P is dropped and
notices issued are discharged.

Copy of this order be given to Ld. Counsels for
both the sides.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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